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As you are aware, that 1t bcen 3 years since the lnccphon of Food Safety and
Stanciaxds Act, 2006 throughout the coumry but still there aro number of court cases pending
thmughcut the couutry which were filed under erstwhile PFA Act, 1954. In this regard, we
1equest you to lindly take appr opriate steps to. disposed off the ponding cases at the earliest 50
that FSS Act 2006 could be mplemcnted effectively.
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‘ : " Yours sincerely.
/

All the Food Safety Commissioner of States/UTs ; l/( S:flﬁv )
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